FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF NMDC POWER LIMITED

1.NAME OF CORPORATE PERSON

NMDC POWER LIMITED
2.DATE OF INCORPORATION OF 12 December 2011
CORPORATE PERSON
3. AUTHORITY UNDER WHICH Registrar of Companies, Hyderabad.
CORPORATE PERSON IS
INCORPORATED/ REGISTERED
4. CORPORATE IDENTITY NUMBER / (CIN) U40100TG2011PLC077952
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

5. ADDRESS OF THE REGISTERED OFFICE |10-3-311/A, KHANIJ BHAVAN, CASTLE
AND PRINCIPAL OFFICE (IF ANY) OF HILLS,

MASAB TANK
CORPORATE PERSON HYDERABAD

Telangana 500028 INDIA

6. LIQUIDATION COMMENCEMENT DATE |29 December 2020

OF CORPORATE PERSON
7.NAME, ADDRESS, Advocate Gadiraju Murali Krishna Raju
EMAIL ADDRESS, Address
TELEPHONE NUMBER AND Flat No. 103. Anishritha Residency, Road
THE REGISTRATION NUMBER OF THE  |No. 81, Film Nagar, Jubilee Hills;
LIQUIDATOR Hyderabad ; Telengana 500033
E Mail Address:
gmk.raju.ip@gmail.com
Mobile
9840194065
Registration No: IBBI/IPA-001/1P-
P01635/2019-2020/12506
8.LAST DATE FOR SUBMISSION OF 28 January 2021
CLAIMS

Notice is hereby given that the NMDC POWER LIMITED has commenced voluntary
liquidation on 29 December 2020.

The stakeholders of NMDC POWER LIMITED are hereby called upon to submit a proof of
their claims, on or before 28 January 2021, to the liquidator at the address mentioned against
item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator:

AZ{/ LW ) o _ Advocate. Gadiraju Murali Krishna Reju
vocate Gadiraju Murali Krishna Raju 'nm
Date and Place: 30 December 2020 , Chennai Professional

Regn. I90UAPA-0014P.201635/2016-2020/12508

Forms may be downloaded from: https://www.ibbi.gov.in/home/downloads .
Item No 4 has the forms for Voluntary Liquidations



FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
NMDC POWER LIMITED

1|NAME OF CORPORATE NMDC POWER LIMITED
PERSON

2| DATE OF INCORPORATION 12 December 2011
OF CORPORATE PERSON

3| AUTHORITY UNDER WHICH | Registrar of Companies,
CORPORATE PERSON IS Hyderabad.
INCORPORATED/
REGISTERED

4| CORPORATE IDENTITY (CIN)
NUMBER / LIMITED LIABILITY | U40100TG2011PLCO77
IDENTITY NUMBER OF 952
CORPORATE PERSON

5| ADDRESS OF THE . . 10-3-311/A, KHANIJ
REGISTERED OFFICE AND BHAVAN, CASTLE

PRINCIPAL OFFICE (IF ANY) | HILLS, MASAB TANK

OF CORPORATE PERSON | HYDERABAD
Telangana 500028
INDIA
6| LIQUIDATION
COMMENGEMENT DATE OF | 29 December 2020

CORPORATE PERSON

Adv Gadiraju Murali
Krishna Raju

7| NAME, ADDRESS, EMAIL
ADDRESS, TELEPHONE

NUMBER AND THE Address
REGISTRATION NUMBER OF ]
THE LIQUIDATOR Flat No. 103. Anishritha

Residency, Road No. 81,
Film Nagar, Jubilee Hills;
Hyderabad ; Telengana
500033

E'Mail Address:
gmk.raju.ip@gmail.com
Mobile: 9840194065
Registration No:
IBBI/IPA-001/IP-

P01635/2019-
2020/12506

LAST DATE FOR SUBMISSION| 28 January 2021
OF CLAIMS

=]

Notice is hereby given that the NMDC POWER LIMITED has
commenced voluntary liquidation on 29 December 2020.

The stakeholders of NMDC POWER LIMITED are hereby
called upon to submit a proof of their claims, on or before 28
January 2021, to the liguidator at the address mentioned
againstitem7. ‘

The financial creditors shall submit their proof of claims by
electronic means only. All other stakeholders may submit the
proofof claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract
penalties.

Name and Signature of the Liquidator: Wﬂ ;
Advocate Gadiraju Murali KrishnaRaju & * = -
Date and Place: 30 December 2020, Chennai

Forms may be downloaded from: https:/www.ibbi.gov.in/
home/ downloads. ltem No 4 has the forms for Voluntary
Liquidations.

Fottn] Expretl

Of \O f\\ L0

o 2
i oiesoB gD =
(Barer 518G Sming soboir §°t) ( dgodor agardo
Sartde BEch) dwogden, 20176°D 145 Jwol)

506D 535 OWBE % Howohodd aridngsy HFred
“Hzod oS8

1|5°888 doy e AS5JoAD HEE ONBE

2| %08 SmgorT A5YAS a8 12 &owd 2011

3 ";ooé aac‘aa‘@ /83
w3rHods whsd

Some BT,
rdvers

4| 5Ey08 Doy oD dopg / | (CIN)
HBNS erdgd KBOR) Doy U40100TG2011PLCO77952

5 5‘5‘:56&'5— %o $BrBES
SogReio Bbain T
o000 (&)%9008)
Al S Eu Sy

10-3-311/19, DAF F55,
TS d), Serd &rg0§,
woerd, Boorre,
500028, mododr

6| 5°6°B¢5 dog rgardo
Sord3d Dooden B

29 &nonb 2020

7| ©8gBeatd 2%,

Darsr, & Jond Yy,
BOFS Towdd Hboin
SBrbéE Dopg

©&ES rave swsd
Eya oer

DT R

65 Jowdd 103, veB s
Thad), ) Iowd 81,
200818, ar’“'%) o,
Eoers, oo
500033

& Dond B
gmk.raju.ip@gmail.com
3»;3_5 : 98401940865
BR(RAS Jostd:
IBBI/IPA-001/IP-

P01635/2019-2020/
12506 ;

2823550 2021

8| Bondwe Srpendd D50 B

25Jchh 555 OWBE - Bgifod Sorbdd 29 &hond 20208
36806 Rotdirain BESNERI. ;
A508% 556 OHAE HoHs’ Somognd) eridnglog HEre0 85
Towines didds 28 a$0 2021 SHe nBo Sowdd 7S
@) DhTRrS HdobjoIohodn” Deoy) asgddds

espé treordeon &5 Tonsovks daHodd IBERE HEBS’
Hhodyowrd. add eridrgSoghres & Bondwo Sedodo
Sgodore R, Ny oo mR,8E IBERE ;5@@6‘ fant]
é&bﬁcdéﬁ:&. ;
arés D), é@a&‘éégoﬁ af g8 derges SRSGAGIALY éggmﬂ
3gk osHedd.

OBcditath D Sobcsn Hodto

@é‘s'éés oo S0s® B oo 2R ‘ﬂa_\/

28 S0 Quo 30 &owb 2020, BF)

2rores https://www.ibbi.gov.in./home/downloads 3EHE Sood
FITE DosBisy, dgEodorr Tgrdo BorbREs Honofods
Foren pHo Jowd 4 5§ wIo.

VooSttho-




